413 Written Answers [RAJYA SABHA] to Questions 414
Statement-V
Works in Progress & Likely to be completed During 1996-97 (Spill Over)
TYPE
S.N. Year City I II 111 v v VI  Total
1. 1996-97
Calcutta — 352 — — — — 352
Chandigarh 24 72 8 24 4 — 132
Madras (Anna  — 48 200 — 24 4 276
Nagar)
Hyderabad — 72 — — — 72
(Gachi- Bowli)
Bombay — — — — 28 — 28
Total 24 544 208 24 56 4 860
Note:— These are in addition to the quarters given in Annexure-III.
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539. SHRI GOVINDRAM MIRI: Will
the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a) what is the- number of mandays
targetted to be created under Jawahar
Rozgar Yojana during Eighth Five Year
Plan;

(b) whether any directions have been
issued to the State Governments to set
targets in this regard in their respective
States; and

(c) if so, what are the
details thereof and what progress
been made so far in this regard?

State-wise
has

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (DEPARTMENT OF
RURAL EMPLOYMENT & POVERTY
ALLEBIATION): (a) to (c) Targets for
employment  under Jawahar  Rozgar
Yojana are fixed on a year to year basis
and communicated to the respective State
Governments

A Statement showing the details
regarding year-wise target fixed under
JRY during the Eighth Five Year Plan
period (so far) and the -corresponding
achievements  (Statewise) is  annexed,
[see Appendix 175, Annexed No 16]



